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C P No.(IB) 319/ALD/2018
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NAME OF THE COMPANY: Kumar Gandharva Vs. Attero Recycling Pvt Ltd.
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CP No. (IB) 319/ALD/2018
Sh. Abhinav Gaur, Advocate for the Operational Creditor and Sh. Prabodh

Kumar Bajpai, Advocate for the Corporate Debtor, is present in the Court.

Learned counsel for the Operational Creditor requested withdrawing the

petition. Prayer is allowed. Petition is dismissed as withdrawn.

Dated: 20.09.2018
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